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1.5hri R.Santhanam,
249/3, Sampiga Road,
17th Cross, Malleswaram,
Bangalore 560 003,

2.Shri S.Ke.Srinivasan,
Advocat:, o
35(Above Hotel Swzgath)
Ist Main, Gandhinagar,
Bangalore 560 009

3. The Director, . .
National Aeronauticgl Leboratory, .
Bangalors 560 017, '

4. The Director Genersl, - - : :
Council of Scientific & Industrial Research
) . (cSIR) :
Rafi Marg, , '
New Delhi 110 001,

5..Shri H, Sulaiman Sait,
Advocate,
No.52, Infantry Road,
Bangalore 560 001.

- Subjects SENDING COPIES OF . ORDER PASSED BY THE BENCQ

Please find enclosed herewith the copy of ORDER passed by this

Tribunal in the ebova 3aid_application(s) on 22.11.88,
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Date Office Notes ‘ ' ’ Orders of Tribunal

KSPVC/LHARM

GRDER

In this poéition made under Section
17 of the Adwinistrative Tribunals Act,
1985 and the Contempt of Courts Act, 1971,
the pstiticner has ubvad this Tribunal to
punish ths Contemners for non-implementa-
tion of the order made on 30,3,1988 in his
fevour by Hon'sle Shri Ch.Ramekrishna Rgo
. |-in A No.895/87,

! In IA No,4 filed by the respondents

in A Ng,896/87, we have extended time for
complying with the orders made on 30.3.88

| in A No.896/87 till 15,12,1988, If that is

| so, then these Contempt of Court procee-

i dings no longer survive €or cpntidefation.

, | We, therefors, drop these Contempt of Court

g ' proceedings, But this does mot prevent

the petitionsr from reagitating the mstter

on the expiry of time granted by this

§' - | Tribunal if ths order made in hie favour

is not iiplenantod by then,
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